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SHRITIRUCHI SIVA: Sir, Lintroduce the Bill.

The Tour Operators and Travel Agents (Regulation) Bill, 2018
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The question was put and the motion was adopted.
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The Physiotherapy Central Council Bill, 2018
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The question was put and the motion was adopted.
3ft 3R SidY ATeret: HElGd, § faerieh 1 YRR e § |

MR. DEPUTY CHAIRMAN: Now, the Children with Specific Learning Disabilities
(Identification and Support in Education) Bill, 2018 by Shrimati Vandana Chavan; she is
absent. The Right of Children to Free and Compulsory Education (Amendment) Bill, 2018
by Shrimati Vandana Chavan; she is absent. Then, the Contract Labour (Regulation and
Abolition) Amendment Bill, 2018 again by Shrimati Vandana Chavan; she is absent. Now,
the Foreign Investment in Financial Services, Critical Infrastructure and Technology Af-

fecting National Security (Regulation) Bill, 2018, Dr. Narendra Jadhav.

The Foreign Investment in Financial Services, Critical Infrastructure and

Technology Affecting National Security (Regulation) Bill, 2018

DR. NARENDRA JADHAV (Nominated): Sir, Imove for leave to introduce a Bill to
provide for measures to ensure national security while promoting foreign investment, to
reform the process of examination of such investment vis-a-vis their effect, if any, on

national security and to establish a Committee on Foreign Investment to effectively guard
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against the rigk tonational security posed by certain types of foreign investment in finan-
cial services, critical infrazstructure and technology sector, and for matters connected there-

with and inci dental thereto.
The guestion was put and the motion was adopted.
DR. NARENDRA JADHAV: Sir, Iintroduce the Bill.

The Constitution (Amendment) Bill, 2018 (Amendment of Article 16)
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The question was put and the motion was adopted.
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MR. DEPUTY CHAIRMAN: Now, the Adolescent Mental Health Bill, 2018, by Shri
Ritabrata Banerj ee; he iz not present. Then, the National Commission for Social Security
Benefitz Bill, 2018, again by Shri Ritabrata Banerjee; heis not present.

Then, there is the Orphans (Reservation of Posts in Government Establishments and
Welfare) Bill, 2018, by Shri Naresh Gujral; he iznot present.

The Constitution (Amendment) Bill, 2018 (Amendment of Article 85)

SHRIDEREK O® BRIEN (West Bengal): Sir, Imove forleave to infroduce a Bill further
to amend the Constitution of India.

The gquestion was put and the motion was adopted.
SHRIDEREK O BRIEN: Sir, Iintroducethe Bill.
The Representation of the People (Amendment) Bill, 2019

SHRI K. C. RAMAMURTHY (Karnataka): Sir, I move for leave to introduce a Bill
further to amend the Representation of the People Act, 1951.

The gquestion was put and the motion was adopted.

{Transliteration in Urdu script



